CENTRAL ADMINISTRATIVE TRIBUNAL
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| Commercial Complex (BDA)
i Indiranagar
Bangalore - 560 038 .
Peted s 93 DEC1988
APPLICATION No, . 1796/88(F), )
wo‘po.NO. 5 /
A :liCant s) Respondent (s)
_NJ.Ramesh =~ ‘ -Vg= " Secy, n/bRailways, N.Delhi & ors,
To
1. N.Ramash, - 5. Ths Senior Divisional Engineer,
- N0,1349, 4th cross, + Southern Railway,
“RePeColayout, Vijayanagar East, . Bangalore.
Bangalore 40 :
6. .Sh, M Se.Ananda Ramu,
2.,Secy, uol, - Advocate, ~
Ministry of- Railways, 4 ‘Ne.128, Cubbonpet,-
Rail Bhavan, ‘New Dalhi. Main Roadyp :
. Bangalode ‘560 002,
3. The General’ ﬂanager, AP
~ Southsrn Railuay,
"~ Park: Tewn, Madras.t'
4. The Divisional Railuay nanggcr,
- Bangalore Divn., _
Southsrn Railway, S B c.
Bangaloro. ' .
-
- Subject s . SENDING cosIEs OF ORDER PASSED BY THE_BENCH - ,
 Please find enclosed herewith the copy of mom/ﬁsx/xuxaxmmuxa
. passed by this. Trlbunal in the above said appllcatlon(s) on 1,12.88, e
E-Enql : Rs above




-

IN THE CENTRAL PDNINISTRATIUE TRIBUNAL

BANGALORE BENCH: BANGALORE,

OATED THIS THE 1ST DAY OF DECEMBER, 1988

Precsent

THE HON'BLE MR, JUSTICE K.S.bUTTASUANYV

" THE HON'BLE MR. L.H.A..REGO e

APPLICATION NO.1796 OF 1988(F)

Sri N.Ramecsh $/0 N.Naresimhaiah

28 yeers,

Gengman, working in the

Personnel Branch, €.B.C. fouthern
Railuay, Bengzlore.

R/at No.1349, 4th cross,

R.P.C. Layout Vijayansgar Eac t
Bangelore=-40. ‘ oo

VICE CHAIRMRN

NENBER(A)

‘Apblicaht

(By Shri~ﬁ.S.Anandaramu,ﬁdv.fofbfhe‘hppliCant)

1« Union of Indie
" by its tecretary,
Ministry of Rziluaye, : e

—vS.—

e
It

i
’\A

Rail Bheven,New Delhi.

2. The General Manager,
Southern Railuay,
Park Town,Mzdres.

" 3, The Divisional Rziluay-

Manager, Bzngeloré DlVlQlon,
Southern Reiluwey, S£.B.C.,"
Bang=lore,

I 4. The Senior Divisiorel

Engineer, Southern Reilvay,

Bangalofte, . ee .

T

Respondents.

Yo
This




This epplication comiﬁg on for preliminery
hearing this desy, HON'BLE VICE CHRIRMAN made the

following:
0 r der

Applicant by Shri N.S.Pnandafanu. He
preye .for permission to withdraw this applica=
tion uith liberty reserved to the applicaﬁt to
file 2 frech application challenging thé later
orcder made ageinst the appliC?nt; onlsll such

grounde ae& are aveilable to him.

2., Permiesion sought for is grented,.

Mlication is rejected ss withdraun,for the

/ Sal- sdl- .
Y\ - . T . K
“(K.s.putTasifany) 7]  (L.H.a.RECO) TTEE
VICE CHRIRMAN, - MEMBER(A).

TRUE COPY

W OFFICER Yzzl \1’////f

DM TRATIVE TRIBUNAL
ADDITID.JAL CLUCH
BANGALORE
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